NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCIH
NEW DELHI

C.P NO. 65/2001
CANO.

PRESENT: SH. RVARADHARAJAN

CORAM:
Hon ble Member (J)

SILS. KCMONAPATRA
Hon"ble Member (1)

VETENDANCE-CUM-ORDER SHEET OF THE HEARING OF SPECIAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 8.08.2016

NAME OF THE COMPANY: M/s. Aar Gee Board Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 634A of the ( ompanies Act 1956,

SNO. NAME DESTGNATION REPRESENTATION SIGNATL RIS

Order

Even on the second call no one has put in appearance in support of the petition.
In the interest of justice, hearing is deferred to 22" August 2016
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(CHIEF JUSTICE M.M. KUMAR)
PRESIDENT
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(S.K. MOHAPAYTRA)
MEMBER (T)

Dated 8" Aug 2016
(A Arora)



